3 Oral Answers

*102. [Transferred to the 3rd May,
1984.]

TV coverage for rural areas

»103. SHRIMATI MONIKA  DAS;
Will the Minister of INFORMATION
AND BROADCASTING be pleased
to state what steps Government have
taken to extend the use of INSAT-IB
in order to improve the coverage of
T. V. programmes in the rural gareas?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI H. K, L.
BHAGAT): National Programme between
2100 and 2250 hrs. every day is relayed
by all Doordarshan Kendras throughout
the country via INSAT I-B/Microwave
link. 25 TV transmitters depend on INSAT
T-B for relay of their total transmitter T.V.
coverage in the country is being expanded
by setting up 26 High Power and 118
Low Power T.V, Transmitters to cover
70 per cent of the population, All these
transmitters ~ will relay programmes
through INSAT 1-B

Area specific programmes and educa-
tional programmes, are telecast  for
selected distts. of Andhra  Pradesh
and Orissa through INSAT I-B, Similar
service for Maharashtra, Bihar, Gujarat
and Uttar Pradesh is proposed to be
introduced during the current year, 2000
DRSs and 200 VHF Reccivers are pro-
posed to be inmstalled for community
viewing in the above mentioned sixX
States. 400 DRSs each have beem pro-
vided in Andhra Pradesh and Orissa,
150 VHF Sets have been installed in the
service area of Nagpur Transmitter in
Maharashtra. The remaining sets have
been ordered,

INSAT I-B is proposed to be untilized
for expansion of TV service in the
North-East Region extending  coverage
to about 80 per cent of the population
of the areas. The scheme is uader imp-
lementation,

SHRIMATI MONIKA DAS: Mr.
Deputy Chairman, Sir, there was a pro-
posal to set up a TV relay station at
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Chamundi Hills, Mysore. But now I
am told instead of the Chamundi Hills,
Mysore, they want to set up this station
at Tumkur. | do rot know why this
location  has been changed. I think,
Chamundj Hills is the easiest and ideal
place and more people would be
benefited if we have a TV relay station
there, I would like to know whether
there is any  special reasor for this
change in location.

SHRI H. K. 1. BHAGAT: Y think,
Sir, so for as this particular transmi-
tter is  concerned, it is going to cover
the same area which was criginally
thought. I shall check it up anyway.
She has asked me why they have changed
the location from Chamundi Hills to
another place, For some technical rea-
sons, some decision has been taken.
Anyway. 1 will look into it and 1 will
also discuss this question with ton.
Member.

SHRIMATI MONIKA DAS: T would |
like to know from the hon. Minister
whether they have any special pro-
grammes for the rural areas, to be
beamed through Insat 1-B? There can
be a lot of programmeg which can be
telecast like programmes on rural edw-
cation, child care programmes, pro-
grammes for rural women and so on. |
would like to know from the Govern-
ment  whether they are contemplating
to take up any speciaj audio-visual pro-
grammes for the rural areas. If so, T
would like to know the details.

SHRI H. K. L. BHAGAT. The hon.
Member wants to know what are the visua)
programmes shown on the TV for the
rural areas, The programmes, on the
entire TV network, through the trans-
mitters are carried through the Insat I-B
and all the programmes are seen on the
TV by the rural as well ag urban people.
It is not as if some programmes are being
seen by the rural people only. All the
programmes which are carried on the
TV network, which consists of visual
programmes, are equally seen by the
urban as well as rural people. There
are also a number of programmes which
arg of interest to the rural people, which
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have a rural content, There are some
programmes which are meant for the
rural areas but these programmes are
also seen by the urban people. The people
in the rural and urban areas have so many
common problem, common tastes and
so on. But the hon. Member may be
aware that some area specified program-
mes have been introduced. For example,
educational programmes. Some more pro-
grammes are likely to be introduced.
We are going to introduce some educa-
tional programmes specially for the rural
areas, as area specific programmes,

SHRI M. S. GURUPADASWAMY:
The hop. Minister has stated that there
have been some techmeil problems which
have influenced the Government to shijft
the location of the TV station from
Chamundi Hills to some other place, But
my information is-~it is authentii—the
technical openjon has been taken before
a decision was taken by the State Govern-
ment to allow this TV station to be set
up at the Chamundi Hills and the place
was also fixed up. But there has been
rethinking on this and how they want
to shjft this station from this place to
some other place. 1 would like to point
out to the hon, Minister that there is
no technical bar for setting up this station
at Chamundi Hills. This has been lsted
by the technjcal team as the place ideally
suited for setting up this station, They
wanted to locate it at the old All India
Radio station at Mysore. T do not know
why they have decided to change the
location, May 1 know from the hon.
Minister whether they will reconsider the
whole decision and set up thz station at
the Chamundi Hills?

SHRI H. K, L. BHAGAT: 1 have
already submitted respectively that we do
not take any decision on any extrameous
considerations, Ther. is absolutely no
extraneous coasjderation involved in this.
I have already assured the hon, Lady
Member and I would also like to assure
the hon. Member now that 1 will sit with
them .go into this question and discuss
it with them,£ We want to set it up as
quickly as possible. Our purpose is to
see that this TV expansion programme is
implemented within the time-schedule.
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fms 15 a pig anw. unprecedented expan-
sjon programme and we want to complete
it within the time-frame which has been
laid down. As I said, I will sjt with the
hon. Members and discuss this question
with them,

WY avr waf : wr g G
SY a7 T FG 5 TR F v
oY grtor ofcar wrw FE #7 <R £ A
g7 ¥ fordr oy iy o\ Faverr v & -
WA T 990 Frar &, AN wEEw
4 &, fawelt 7 ey 7 & Frew
oY 2fifawa e are Y Y Y G &
§ TR 95 T § ¥R 9g MOR G 5
A F T BT [ AN I37 §F g9 afee
¥ UF 9 & faort grfior SR Ay
fear F7 7 ag garq FG ?

SHRy H. K. L, BHAGAT: Sir, the
questjon does not relate to my Ministry,
but 1 will certainly like to be of some
help. 1 will write to the Chief Minister
but that is the problem where the hon.
Member can take up the State Govern-
ment, ‘

)

M @ @t @ T Fv Sshfawy
@ FET

ot g0 o TR W ¢ F A Y
FY 7T Feq & fordr dave g

ot @ wmi: AT At A

SHRI JASWANT SINGH: Mr. Deputy
Chajrman, Sir, with the launching of
INSAT-IB, along with its other functions
what was made available for television
was on a broad consideration, about
1/3rd of the facility of INSAT-IB. Now
with that 1/3rd of tie facility of INSAT-
IB being made avajlable for television
and broadcasting, in terms of timg avail-
able for broadcasting, a certain facility
became avajlable to the Ministry. 1
would like to ask two clarifieations in
this respect.
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The first is, in the context of this
facility made available to you, what has
been the percentage utiljsation of that
capacity? If there ig a shortfall in the
percemtage of utilisation of that capacity,
what are the restrictions which are pre-
venting you from utilising jt to the
fullest?

The second clarification, The Minister
is talking about additional transmissions
ang the hardwarg componsnt of broad-
casting of Doordarshan. That is one aspect
about the hardware component. Le: tLere
be more television centres, many more
numbers of  transmission areas  being
covered, whether it is at Tumkor or at
Mysore, all these are matters about which
the Minister is readily assuring the Mem-
hers that he will go into the question, but
then there is the question of inputs. You
can have any number of television scts
bu, if there is no programme, what will
come of it, whethzr it is gramin khetr or
shahri khe:r? So, on the question of soft-
ware what is the Ministry thinking, how is
i; going to fill that gap which is already
unfilled, and what is the status of the
Joshi Committee Report on the question?

-SHRI H. L. K. BHAGAT: Now, Sir,
the hon. Member wants 1o know how such

use we are making of the INSAT-IB
fagilities  available, The transponders
which are marked for our television,

radio, we are utilising them. In fact we
have asked for some utilisation of another
reserve transponders for carrying special
programmes to the North East. But as 1
said. we have a certain time duration at
present. We are using the available trans-
ponders which are available to us, it is
not that any transponder is lying idle, We
can make more and more use of them as
we go on increasing the
transmission time.

duration of

-The second question of the hon. Mem-
ber is about the software and 1T am glad
that he has mentionsd this. That is a very
important question and for the hon. Mem-
ber's kind information I migh* say that
the Government is very ipuch conscious
about improving sof‘ware. A number of
concrete steps have been taken to improve
the software. Contacts have been estab-
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and technology. A highpowered

to Questions 3

lished with the various theatrs groups and
various types of programmes are being
mounfed. Programmes are being moun-
ted relating to health, education, science

) coordi-
nation Comumijitee has been formed with
myself as Chairmap and the Secretariee
of the various Ministeries on that. Discus-
sions have also besa held with the State
Development Corporations,  professionals

outside. A pumber of specific topics have
been chosen. Some of the serial: have
been in progress. Some programmes have
already come on ii. So, the Government
is very much conscious to improve the
software, We are keen to project the
pic'ute of India’s social and economic
culture, its rich and varied culture, its
present and past, its present progress and
the dimensions of this progress. So. a
variety of India’s culture is bzing projec-
ted, Precise steps have been taken to im-
prove the software,

So far as the Jqshi Committee Report
is concerned, the report was submitted
two or three weeks ago. Tha: report is
under consideration and will he given due
consideration.

WY gAwAg AT g o A
# g ¥ ST g g R g
F 2Ty Y S faary S 8 AT IHET
IeanT grafas, sfas gftags & fag
fpar T gEaT § AR 9N & weaT St
FOfaat &, S yave & a1 g9 avey
¥ NFTTT EFIT WL WEAAC ATHA
¥, 37 gt #Y frevaT gmeradr @
FY ETTAT FT TF, GEITEAE! AT B
TATGAT g7 gF, Fu-agaedt #1 fAaEw
T GETT FT TIAT FT AT T, T FATH
F1 TCEEA & ATETH ¥ g FAA 5 TTAHA
g Ao Wy & P A0 vy ¥ ad
Fraww A g 1 =gy, Ao ae J@
AT T { AT AT T 3T odTe a9 Y
&\ a¥ oy Fraww frarg oy § g
Uy £ FLETE) FT §, U] 099 A9 A%
fadmr frarg o & e 3@ & ITF

'
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EFIT qAT AL | GHT FT FEANT g1
W AT g frm o g
fa =% guvsr 7 eeen & oo, aRisady
AATST F1 TAAT & U 9T A
FaIS FY enan F oy geaera i gwEnr
g 9 AR W WY F AT
g &gat ¥ oanfaw, grnfas Hix
gesfas ofeads @ &%, @ Ta
F aad fa@y o e faEm
Fafy ?

st G o TWo WA : JmTla
grgs, g aimfas afeqd, sea
afad®, mfax afeags & f@g &,

Hifear w1 ST 327 gaT &, ST ATER

§ grena "R WeAT FT TEqWA FEW
Ry A fFai grar v @ & &
ug T FEa 5 A0 g dfecdanq 2
1 9 dEeA! & 1 qR @I 9% ST g
fguagiar g g, AT g A @ &
HIX 394 IO gua qare o fag ) &
TAGT H¥GT FY 50 aTg & TEgFq TEI
g w21 &Y, s w1 & Yo a7 W
BAR kit s d SRk G
- B 1 Tg AT T AT AN &1 2o Fo
F s, da1 4 oga ¥y o, 9o
GHTT FT AT §, ITFT JAL T FT
® & | fom ngwe & fau ag &g &,
ga¥F foaq gw Faw I3 W § | afFF
o dYo F THTHT T THTT FUT & 1 T
g a9 @t g, gwd o3 ¥ fw
FETE §, TEH ¥ ST AW EYo Yo
[\ g |

s, IR Fa1 5 @ &t 51 feana

g, foa oy 2 ) Sfsw @9 #v
farar & srerran ot aga & S fad
& o qranfors Ao & QX &1 gOfet
¥ fgere ot s frmg s
w® & #iE 7 FrE W O fearar
ST E W THHT AR AT GAIIA FLAT
- =TEd & 1 gt & gY 9%, g 9AH qETT
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FAT AN § | AFT LT qro & WA
ogW ¥ SR NMET 1 W § Iy
g AT FT QAT AR gY@y ¢
afer dar &1 Fgy, A0 qgeent Y &
IAH g A JITXFTT AZGAE | |

ot qeoare wfaw e, T
get & e o FTaE fegro w1y 2
SgE T 8 ) B ogw Aaem #
Fucefed FHE F WwR g, &Y Iw o
7g 17 1L A1 i o= wreg Hagw ot
T4 g, g FATC § WY og @er
&1 faare & qix 9= wmegy,
gfearm #t wfrfaat, st @ Mg §
g wi7a ¥, & fam foms & =g gt
g MR ¥ i m R s@
e dae g, swI W@ &% A4,
Aw gezfa ot fofae o faaro sy
g ag 70 a<g & fagfes ag) =it foody
T gl § OF W TG ARy, AT
qr gRAGT F MFAT WA NSy W
e g faey @y &1 gfamm &
AT & ata qx ot Ay frarf st
IGFT gheanon & qIeF I qE@T T@
T & 1 S, MTHT ATAFT F@ AT
gt griY f Aes & R % TRy § o
qraa F A M § JaH wHR gad
a1gg aF AfeqAa g | IvMEt F g«
TR Fro IFE AT FATYE | T Aral w
TgT FATE aF qgrA @ Afew g
fafaas oY Mg mfz e & 3 4=
agt d5%T AT WX § 1 q SAgA
EY A | SAFT AAT, ITFT 9FAEY G
At & 1§ wadm w4t agew
¥ st =g fir e g faggw
FREY JTAT ANOF T TAER T J2qq
frg oy g | g9 W ¥ A A STARG
2 & fog dare & arfs yror gomat &
& ¥ FIT WEgT FIATA, AT AH
faerrd faard o @ faamg swdan At
IqE Y F ! ;| oWmT W R fame
G 7 :
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st guo &o QN WA : W AW
HTAER AFqC A AT WAAT =09 ¥ &
Iy AR ¥ auAd g 1 & 73 wgA
qrgat g 5 wadr X § @ 4 Q
STt gatad a8 For 7% & saaefer
42T F #F IAY Ar4Av ¥y 4 g R
T 1 AW ) Ay X0 o W §
ar B agi oF ARG LT W IAW
Aeffasty qT & s 1 & ar e
A gary § ¥ @ sinr gafedr
f 3% qg@ § O A T A Mo
st ¥ X grIar |
SHRIMATI MONIKA DAS: Not only
U.P. Every State should ba there.
ot wo o Qo WHW : dN
Yrag ¥ gg awwT wEgw g fw Wy
IH guwg g g wr ¥ fay
X gw faare s WK gEwr @
qo &W & fay dac §

ot yqgAmfy : SrEoATYT G9 &
amE

Manufactare of Essenttal Druge

*104. SHRIMATI USHA MALHO-
- TRA; T

= " DR. LOKESH CHANDRA:

Will the Minister of CHEMICALS AND
TERTILIZERS be pleased to state whe-
tner it i9 a fact that the manufacture of
ev-ential drugs falling in categories I and
Tt which are at present subsidised by
calegory I products will be adversely
affected as a result of the latter becoming
unprofitable due to the lower markp
now being given for thém?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE): No, Sir.

It is open for the
category 111 formulations

manufacturers of
to seek higher

1The question was sctually asked on

the floor of the House by Shrimati Usha
Malhotra.
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markups in respect of Category III for-
mulations linked 1o their individual pro-
fitability,

SHRIMATI USHA MALHOTRA: Sir,
will the hon, Mijnjster be pleased to state
how the mark-ups on essentinl drugs in
categories I and IT have béen worked
out by the Government, does the percent-
age allow a break-even point so that the
drugs do not fall short—there is a short
supply in the market—and essential drugs
are within the reach of the common man
and the interests of the consumers are
well safeguarded?

SHRI VASANT SATHE: Yes, Sir.
As far as categories I and Il are councer-
ned, which are the more essential drugs,
while considering the question ¢f mark-up
which, according to the Drug Price
Control Order for ca‘egories I and 1T ig
40 per cent and 50 per cent respectjvely,
these matters have been taken into consi-
deration and drugs m these categuries
are not in short supply. They are being
produced adquately,

SHRIMATI USHA MALHOTRA:
My second supplementary is, what are
the reports of the monitoring cell in your
Ministry, what are the reports of the ceil
partaining to last year, regarding the
non-availablity and  shortage in  the
market of essentjal drugs? Will the hon.
Minister throw some light on that and
also say what ere the findings of the
Central Drug Standards Control Organj-
sation and the reports of the State Drug
Controllers? .

SHRi VASANT SATHE: There is a
Standing Committes to go into this
question which consists of representatives
of the Health Ministry, the BICP and
our Minjstry which always periodically
reviews all those considerations eand
decides the policy to see that drugs in
these catcgories are not only in adequate
supply but thers is an  emcouragement
for their growth and there ig no loss for
the manufacturers. That is why this
whole concept of mark-up; the concept
of mark-up is raeant for ihis.

DR, LOKESH CHANDRA: In hjs
reply to Unstarred Question No. 1453 on
12th March 1984, the hoo. Minister had



